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 STOPPAGE  OF  PURCHASE  OF  JUTE
 BY  J.C.I.  RESULTING  IN  DISTRESS
 SALE  OF  JUTE  BY  GROWERS  IN
 SOME  PARTS  OF  BIHAR.

 थो  रमर  लात  बेठा  (अररिया) :

 राज्य  के  पूर्णिया  जिले  खास  कर  भ्रररिया,

 पनी  गंज,  फारबिस गंज  तथा  नरपत  गंज

 प्रादि  स्थानों  में  जे  ०  सी  ०  भराई  ०  तथा  डिस्को-

 पान  की  भोर  सें  जूट  की  खरीदनी  बन्द  कर  दी

 ई  हे  जिस  से  किसानों  में  हाहाकार  मच

 या  है  ।  मभी  गेहूं  बोने  के  लिये  बीज,

 me  धौर  पटसन  के  लिये  किसानों  को  पैसे

 ही  झावश्यकता  है  ।  जूट  की  खरीदनी  बन्द  कर
 हने  के  कारण  उन्हें  लाचारी  में  कम  दर

 हं.  (डिस्ट्रेस सेल)  बिक्री  करनी  पड़ती  है  ।

 प्रत  :  वाणिज्य  मंत्री  से  भ्रनुरोध  किया  जाता
 [  कि  बे  भ्र विलम्ब जे०  सी०  भाई  एवम्

 बायोकॉन  को  किसानों  से  जूट  की  खरीदारी

 (खने  के  कारण  उचित  स झादेश दें ।

 11,53  brs.

 SUPPLEMENTARY  DEMANDS*
 FOR  GRANTS  (GENERAL)

 1980-81

 MR.  SPEAKER  :  The  House
 vill  now  take  up_  discussion  and

 voting  on  the  Supplementary
 Demands  for  Grants  in  respect  of
 the  Budget  (General)  for  1980-81
 for  which  3  hours  have  been  allotted.

 Hon.  Members  whose  cut  motions
 to  the  Supplementary  |  Demands
 for  Grants  have  been  circulated  may,
 if  they  desire  to  move  their  cut
 motions,  send  slips  to  the  Table
 within  15  minutes  indicating  the
 serial  numbers  of  the  cut  motions
 they  would  like  to  move.

 Motion  moved  :

 “That  the  respective  Supple-
 mentary  Sums  not  exc  g
 the  amounts  on  Revenue
 Account  and  Capital  Account
 shown  in  the  third  column
 of  the  order  paper  be  granted
 to  the  President  out  of  the
 Consolidated  Fund  of  India
 to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the
 gist  day  of  March,  -.  in
 respect  of  the  following
 demands  entered  _  in  the  Second
 Column  thereof  :

 Demands  Nos.  1,  2,  8,  10,  12,
 13,  17,  19,  20,  27,  30,  35,  36,
 41,  42,  43,

 1
 52,  59,  62,  60

 70,  79,  80,  81,  84,  88,  92,  93
 and  98.”

 Statement

 List  ef  Supplementary  Demands  fer  (वाइड  (General)  for  1980-81  submitted  to
 the  vote  ef  Lok  Sabha

 20.  of  Name  of  Demand

 MINISTRY  OF  AGRICULTURE

 ।.  Department  of  Agriculture  and  Cooperation

 2.  Agriculture

 Department  of
 Agricultural  Research

 and
 Education

 eee oe
 *Moved  with  the  recon.mendation  of  the  President.

 Amount  of  Demand  for  Grant  submitted
 to  the  vote  of  the  House

 3

 Revenue  Capital
 Rs.  Ra.

 7,70,000

 -  3 25,00, 00,000

 3,50,000
 ee


